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300 FXreraaT RferET- gua/sivdT sTer 3 F0a gree Ted/E

301 FFGHH ATSSL- I/ TLTT 32T TG Tee? o<t I3 FeAl”

(.5 .- 8-21/2017-drdt-11]

afeaet o, HFT At




4 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

feoquft: T T e (WA F s w v AfEE), sreer, 2003 FT 18 qFEaT, 2003 F FLAT. 1322 (31) H ST v
AT AT TAT 0 T8 (37 6 HLar, 2004 F F1.3M. 167 (31), 29 ATH, 2004 F FT.3M. 427 (31), 31 A%, 2004 = HT.3T.
644 (=), 25 T, 2005 ¥ FT.3T. 263 (1), 31 TS, 2005 ¥ FT.3T. 462 (), 14 TS, 2006 F F.aT. 1121 (),
31 @S, 2006 % F.am. 1353 (1), 31 sgaz, 2006 % F1.aM. 1873 (), 6 f@waw, 2006 % #r.a1. 2074 (%),
3 f|waT, 2007 & F.3T. 2069 (31), 1 S=a<t, 2008 F F1.37. 3 (31), 8 fT=waT, 2008 F #1.237. 2847 (31), 15 fRFww,
2008 3 =T.3T. 2888 (1), 9 frawaw, 2009 .31, 2286 (31), 16 fFaww, 2009 ¥ .. 2390 (31), 23 fFHww, 2009
¥ FT.3M. 3269 (31), 24 fFEw=, 2009 F FT.3M. 3298 (31), 21 31T, 2010 F F1.37W. 907 (37), 27 3FT%d, 2010 =F FT.3T.
2095 (1), 15 frawaw, 2010 % #1.5T, 2284 (=), 11 FgaT, 2010 ¥ #1971, 2516 (), 4 T4z, 2010 ¥ F1.47. 2711
(1), 28 faFww, 2010 F Fr.T. 3052 (), 28 T, 2011 F F1.3m. 887 (&), 21 wwaw, 2011 F F1.37. 2845 (30),
17 w2ady, 2012 ¥ F1.3M. 296 (), 23 7aw@Y, 2012 ¥ F1.3M. 2775 (), 21 7, 2013 F F1.3M. 799 (%), 28 7%,
2013 ¥ FT.3M. 1378 (1), 14 S, 2013 ¥ Fr.aM. 1531 (), 26 Frawaw, 2013 ¥ Fr.aW. 2919 (), 13 S, 2014 F
#1508 (31), 27 S, 2014 ¥ FT.3M. 1632 (31), 12 Fraww, 2014 F F1.37, 2320 (31), 29 fAqw=w, 2014 ¥ F1.37.
2542 (31), 11 F9%aT, 2014 F FT.30. 2879 (31), 10 f@waw, 2014 F F1.3M. 3114 (), 26 7, 2015 F FI.3M. 1413 (31),
15 faww, 2015 ¥ F1.2M. 2496 (31), f2A% 13 S=adY, 2016 ¥ F1.2M. 101 (1), 7 AT, 2016 ¥ F1.3M. 608 (&),
famik 25 7, 2016 % 1.9, 1873 (=), T3 20 S, 2016 % 1.3, 2192 (=) AT 29 S, 2016 ¥ FT.3T. 2248 (3),
A% 05 TS, 2016 ¥ .3, 2453(z), F2ATH 5 a7ed, 2016 F F1.37. 2614(x) vF Raiw 12 swasy, 2017 %
FT.T, 264(=7), 3T 3 F2a<Y, 2017 ¥ F1.37. 364 (31.), ZATF 27 a1, 2017 F F1.2M, 1344 (1), F7F 8.05.2017
F 1.3, 1475 (31), T3 21.06.2017 3 FT.37. 2019 (31), f37% 6.07.2017 % F1.37. 2152(3) =i =i+ 23.08.2017
.. 2752 (37) = TTEAR F Fentera T T

MINISTRY OF AGRICULTURE AND FARMERS WELFARE
(Department of Agriculture, Cooperation and Farmers Welfare)
NOTIFICATION
New Delhi, the 6th October, 2017

S.0. 3293 (E).—In exercise of the powers conferred by sub-section (1) of section 3 of the Destructive Insects
and Pests Act, 1914 (2 of 1914), the Central Government hereby makes the following Order further to amend the Plant
Quarantine (Regulation of Import into India) Order, 2003, namely:—

1. Short title and Commencement.—(1) This Order may be called the Plant Quarantine (Regulation of Import into
India) (Eighth Amendment) Order, 2017.
(2) It shall come into force on the date of its publication in the Official Gazette.

2.  Amendment of Schedule VI.—In the Schedule VI to the Plant Quarantine (Regulation of Import into India) Order,
2003—

(i) Against serial number 382, relating to Nigella sativa seeds (black cumin), the existing entries in column (3) shall be
numbered as item (i) ‘Seeds for sowing’, after item (i) as so re-numbered, and the entries relating thereto, in columns
(3), (4), (5) and (6) the following item and entries shall respectively be inserted, namely:
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3) ) 5 (6)
(ii) Seed for Ethiopia Free from: NIL
consumption/ a) Quarantine weed seeds as listed under Schedule VIII of PQ Order, 2003.
Processing b) Soil and other plant debris.

(ii)

Against serial number 775, relating to Chenopodium quinoa (Quinoa) in column (3) against entry ‘Grain/Seeds

for consumption/processing’, after item (ii) and the entries relating thereto in columns (4), (5) and (6) the following
item and entries relating thereto shall respectively be inserted, namely:

(C)) ) (6)
(iii) Free from: NIL
Ecuad | a) Quarantine weed seeds as listed under Schedule VIII of PQ Order, 2003.
or b) Soil and other plant debris.

(iii) After serial number 779 and the entries relating thereto, the following serial number and entries thereto shall be
inserted, namely:-
S.No | Plant Category of Country Additional declarations required to | Special  conditions  of
Species plant of origin be incorporated into Phytosanitary | import
material Certificate
@ (2 3) C)) 5 (6)
780 Larix | Timber logs | Canada Free from: Fumigation with methyl
Spp. with/ without a) Monochamus scutellatus scutellatus | bromide at 48 g per cubic
(Larch) | bark for (whites potted sawyer) metre for 24 hrs at 21°C or
consumption b) Monochamus scutellatus (whites | above or equivalent thereof;
potted sawyer) OR
¢) Otiorhynchus singularis (clay
coloured weevil) Heat Treatment at 56°C
d) Lachnellula willkommii (European | (core temperature) for 30
larch canker) minutes.
e) Dendroctonus simplex (eastern
larch beetle)
f) Dryocoetes autographus (bark
beetle) The treatment should be
2) Monochamus scutellatus endorsed on the
oregonensis (Oregon fir sawyer) Phytosanitary Certificate
h) Sirex juvencus (steel-blue wood | issued at the country of
wasp) origin/re-export.
i) Gnathotirchus sulcatus (western
hemlock wood stainer)
1) Dendroctonus pseudotsugae
(douglas-fir beetle)
k) Orgyia leucostigma (white-marked
tussock moth)
1) Bursaphelenchus xylophilus (pine
wilt nematode)
m) Orgyia pseudotsugata (douglas-fir
tussock moth)
n) Trypodendron lineatum (striped
ambrosia beetle)
o) Ips grandicollis (five-spined bark
beetle)
“781 | Tectona | Timber (Sawn Ecuador Free from: 1. Export consignment must
grandis |or sized wood) a) Coptotermes testaceus (Termite) comply with Systems
(Teak) b) Steirastoma breve (Cocao beetle) Approach.
2. Pre-shipment fumigation
The consignment is free from with phosphine gas @ 3gm
quarantine weed seeds, per cubic meter (Aluminium
phosphide/ Magnesium
phosphide) for 7 days.
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3. Fumigation agency and
fumigation operator must be
accredited by NPPO India.

3.

Amendment of Schedule VII.—In the Schedule VII to the Plant Quarantine (Regulation of Import into India)

Order, 2003:

After the existing serial numbers 299 and the entries relating thereto, respectively, the following entries shall be

inserted namely:—

“300. Ceratonia sligua. — Carob dried pods/ seeds for consumption/ medicinal purpose
301 Sambucus niger — Elder berry dried fruits for consumption/ medicinal purpose.”

[F.No.8-21/2017-PP.1I]
ASHWANI KUMAR, Jt. Secy.

Note : The Plant Quarantine (Regulation of Import into India) Order, 2003 was published in the Gazette of India, vide,
number S.0. 1322 (E) dated 18th November, 2003, and subsequently amended vide number S.0.167(E), dated 6th
February 2004, S.O. 427(E), dated 29th March, 2004, S.O. 644(E), dated 31st May 2004, S.O. 263(E), dated 25th
February 2005, S.O. 462 (E), dated 31st March 2005, S.O. 1121 (E), dated 14th July 2006, S.O. 1353 (E), dated 31st
July 2006, S.O. 1873 (E), dated 31st October 2006, S.O. 2074 (E), dated 6th December 2006, S.O. 2069 (E), dated 3rd
December, 2007, S.O. 3(E), dated 1st January, 2008, S.O. 2847 (E), dated 8th December, 2008, S.O. 2888 (E), dated
15th December, 2008, S.0O. 2286 (E), dated 9th September, 2009, S.O. 2390 (E), dated 16th September, 2009, S.O. 3269
(E), dated 23rd December, 2009, S.O. 3298 (E), dated 24th December, 2009, S.O. 907 (E), dated 21st April, 2010, S.O.
2095(E), dated 27th August, 2010, S.O. 2284 (E), dated 15th September, 2010, S.O. 2516 (E), dated 11th October,
2010, S.O. 2711 (E) dated 4th November, 2010, S.O. 3052(E) dated 28th December, 2010, S.O. 887 (E) dated 28th
April, 2011, S.O. No. 2845 (E) dated 21st December, 2011, S.0. No0.296 (E) dated 17th February, 2012 and S.O.
2775(E) 23rd November, 2012 S.0.799(E) dated 21st March, 2013, S.0.1378(E) dated 28th May, 2013, S.0.1531(E)
dated 14th June, 2013, S.0.2919(E) dated 26th September, 2013, S.0.1508(E) dated 13th June, 2014 and S.O.
No.1632(E) dated 27th June, 2014, S.O. No.2320(E) dated 12th September, 2014,S.0. No.2542(E) dated 29th
September, 2014, S.0. No.2879(E) dated 11th November, 2014, S.O. No.3114(E) dated 10th December, 2014, S.O. No.
1413(E) dated 26th May, 2015, S.O. No. 2496(E) dated 15th September, 2015, S.O. No. 101(E) dated 13th January,
2016, S.O. No. 608(E) dated 7th March, 2016 S.O. No.1873(E) dated 25th May, 2016, S.O. No.2192(E) dated 20th
June, 2016, S.O. No. 2248(E) dated 29th June, 2016, S.O. No.2453(E) dated 5th July, 2016, S.O. No. 2614(E) dated 5th
August, 2016, S.O. No. 264(E) dated 12th January, 2017, S.O. No. 364(E) dated 3rd February, 2017, , S.O. 1344 (E)
dated 27th April, 2017, S.O. 1475 (E) dated 8th May, 2017, S.0. 2019 (E) dated 21st June, 2017 and S.O. 2152 (E)
dated 6th July, 2017 and S.O. No. 2752 (E) dated 23rd August, 2017.
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